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Rouse Avtznite Court, New Delhi
Priricipa istFEl’ is"Ju'dge (HOS). Central. THC
Principal District & Sessions Judge. New Delhi, PHC
Principal District & Sessions Judge. East. KKD
Principal District & Sessions Judge. North-West. Rohini
Principal District 8: Sessions Judge. South. Sake!
Principal District & SesSiOns Judge. North-East. KKD
Principal District 8: Sessions Judge. North, Rohini
Principal District & Sessions Judge. Shahdara. KKD '
Principal District 8: Sessions Judge. South-West. Dwarl-ta
Principal District 8: Sessions Judge, West, THC '
Principal District & Sessions Judge, South-East. Sakct
Principal District & Sessions-cuin-Spl. Judge (PC Act) (C BI), RADC

Sub.: Sensitization Programme on Various Complianccs under the Mental
Healtlicarc Act, 2017 for CJMsi'ACJl'vIs/JMFCs (including all i.c.

' ‘a9 Br¢ll»\OL\‘UH General/Maliila Court/NI Act/Relieving - 11'4"‘ of Total Strength), Public
Prosecutors of these Courts, Mental Health Professionalsin NCT of Delhi,

U ' Officials of Delhi Police, Civil Society Groups, Resident Welfare Associations &
J) Rh¢(_\ND Lawyers frluwugli online mode tluoziglt Cisra WebE.i:).

l'l\\°\Q'°)(Respected Madam/Sir. u

As per the proposed Training Calendar 2025. the Delhi Judicial Academy Shall be
conducting an ‘Sensitization Programme on Various Compliances under the Mental
Healthcare Act, 2017 for CJl\+ls/AC.IMsfJ1\~IFCs (including all i.e. Geiierallli/laliila
Coiirt/NI ActIRelieving - I/4th of Total Strength), Public Prosecutors of these Courts,
Mental Health Professionals in NCT of Delhi, Officials of Delhi Police, Civil Society
Groups, Resident Welfare Associations & lmvycrs on l5"' November, 2025.

The programme IS to he conducted through virtual mode using C isco Webex Online
Meeting platform on 15"‘ Not/ember, 102Q;{i'on1 02:/l§*~!*’*lVl to 05':00'»I*ll;l.

The nomination list ofludicial Officers for the ai'oresaid programme is enclosed as
Annexure-A.

The meeting link for joining the \vol'kSl'lop onlinc through Cisco WehEs. is
mentioned below:

Iii“); ill_i_cil_1.i \_\_\‘llc‘h}.u‘!‘.l ij_t,_-g!_,i_l;;i_tlgl;11l
Meeting Number: 25 I 59556848

Your goodself is tliercfore. requested to kindly direct the concerned section to
inform the nominated Judicial Ot't'iccrs (as at Annexure ‘A') to attend the aforesaid
programme on l5.l l.2025 by using the ahoyc mentioned meeting link.
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in case any Officer requires :'\t:mplZi0n from attending the programme, the Ld.
Officer may move application in advamfc through the concerned Ld. Principal District &
Sessions Judge. A_l_l'Ztl3e ex§_rnp_ti(_Jn_ is _r_equn'e_d _Ql1 urgent bfl_SiS. intirnatiop__t_Q that___c_ffect may y
be sent to the Academy through e-mail. followed by a fonnal application duly forwarded
by the concerned Ld. Principal District & Sessions Judge. Attention of the nominated
officers may also be drawn to the exemption guidelines issued by the l~l0n‘ble High Court
of Delhi vide Letter N0. 7097-7] l01'DilL'/GAZJG-3/2023 dated 10.10.2023, whereby it
has been directed that exemption of tlttltllnfllfid Judicial Oiiiccrs from attending training
programmes shall be considered Only m case of extreme exigcncy such as medical
condition etc. alongwith .clocumcntar_\ proof. In case the nominated officer is
transferred, the successor Judge shall stand nominated for the programme
automatically.

The nominated Judicial Ofticers m.i_v kindly be advised not to list any judicial work
for l5"' November, 2025 (post lunch), so that litigants and lawyers arc not
inconvenienced. lncasc some judicial \\n|'k has already been listed. it may be preponcd or
adjourncd accordingly. to the extent pO~;~.|h|c.

:§;.e\,;.H.>

--~-.->--»-

With regards. ‘"i;.7_ V

F7 Yours faithfully. I
g I ittli 2625 Y

€§ 8 I tel H W t
Encl, _~ /ls above at (Rajesh Kumar Singh) I

OFFICE OF_'IfHE,1?RIN_CIPAL DISTRICT 8: SE_S_SI_QMS_J_UD,GE CU_M_S_PEC,IAL_J_U_D_G,E
_(PC,ACT)_(CBI)_ ROUSI. AVENUE_COURT_COMPLEX,,NEW' DELHI.

No.JO'I‘P/RACC/Gaz./2025/ g‘;t¢).9/1)- gg/0 5/D Datej. ;1;§—//0[M13..
5 — 3'59 av

Copy forwarded alongwith its enclosures for information and necessary action tc::- rk’

1. Ms. Neetu Nagar, Addl. Chief Judicial Magistrate, RACC. New Delhi.
2. The Branch In-charge, Admn, Filing. Pool Car, Care Taking, Facilitation Centre, Rouse

Avenue Court Complex, New Delhi.
3. The P.S. to Ld. Principal District & Sessions Judge-cum-Special Judge (PC Act) (CB1), RACC,

- Delhi. .
 Web-site Committee, Tis Hazari Courts, Delhi.

vim!-v"(Dig Vii mgh)
Officer In-charge {Judl.)

for Principal District 8: Sessions Judge-
, cum-Spl. Judge (PC Act) (CBI)

Rouse Avenue Court Complex
New Delhi
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Nomination List of Officers to attend
Sensitjsation Programme on Various Compliances under the Mental Healthcare Act,

2017 for CJMs/AC.TMs/.IMFCs (including all i.e.
Generalflvlahila Court/NI Act/Relieving - 1/4th of

Total Strength), Public Prosecutors of these Courts, Mental Health Professionals in
NCT of Delhi, Officials of Delhi Police, Civil Society Groups, Resident Welfare

Associations 8: Lawyers
OII

15"‘ November, 2025
(Trhough virtual mode)

_ Annexure ‘A’

Zoo9:- Name of Officer Present Posting N0 I District Place of
Posting

|_b Ms. Samiksha Gugta g ____ CJM Southlwest Dwarka
i\J Ms. Dhanashree Deka ACJM” North-East KKD
OJ Mr. Vjvelr Beniwalfiii ACJM l\[orth-West Rohini

-l>~ Mr. May_ank Goel ACJM East
__,_,_ __

U1 Ms. Neetu N_agarfl W V ' ACJM is Rouse Avenue?

6 Ms. Sakshi Jaiswal
\ as ll?

JM First Class (Digital Traffic
Court) I g g_ Shahdara KKD

N1 Ms. Aishwarya Singh Kashyap WJM First Class O‘! Shahdara KKD
Ms. Aakanksha . JM First Class U1 West THC

(.D\CO Ms. Neha l3arupa1 ill/lCFii"st Class (Mahila Court) g |>_| North-East i<Z1€15*
|—~ O Ms. Nidhi Singh JM First Class g WLU ..S9efl1 Saket
Qi ’¢l _I\{Is.”1_\gka11sha Gautam JM First Class It-I South-East Saket
12) Ms. Nidhi Bala JM First Class (Mahila Court) OJ 5.11-Bllctlara KKD
13 Mr. gavCRaoCP JM_First Class U‘! East KKD

*14
. Bhar

Ms. Neha Saini JM First Class (Mal1ilaWCo1.rrt) l\J South-East Saket
-15, Ms. Akanksha Garg JM First Class (Mahila Court) I\J New Dellii PI-IC
16 Mr. Raghav Shanna S; Q JMgFirstC1ass O1 South-East Saket _
17 Ms. Shikha Chahal JM First Class (Mahila Court) )1} South Saket
18 Ms. Neetika Kapoorg l _ JM First Class __ O3 South-West Dwarka
1,9, Ms. Surbhi W JM First Class (NI Act) l\J Soutli-West)” cDT&a:l<a
20; Mr. Anldt Karan Singh JM First Class _ CD West THC

\21 Ms. Preeti JM First Class UJ Central THC
22, Ms. Jyoti Nain _ JM First Class \] North Rohini” _
‘,.,23_ Mr. Aooow Bhardwaj JM First Class l\J North-West Rohini

24 Mr. Gaurav Dahiya JM First Class (NI Act) Digital
Z Court _ l—\ North Rohini

25 Mr. Saurabh Goya! Z _ JM First Class _ |._a South—West ‘ Dwarka l
26* Ms . Karuna TM First Class \l Shahdara HWKKD
27 Ms. Anarnika JM First Class (Mahila Court) O‘! wesi if if THC
28 Ms. Deepika Thakran JM FirstClass if C12 South-East Saket
29 Mr. Nitesh Goel JM First Class (NI Act) _Z_ 9 _ South;West Dwarka

30' Mr. Navcleep Gupta JM First Class (NI Act) Digital
_ 7 __Court 1 South-East Saket

31 Mr. Chatinder Singh _ ,i'g*JMZ First Class :_” g4_ South Saket
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l 32 Ms. Sukriti Singh JM First Class (Mahila Court) 3 South ‘
S

Posting -»
aket

33 Mr. Ajay Narwal
JM First Class (NI Act) Digital 2 Suuth_East 1

Court \
Saket

34 i MS. Devanshi Janmeja Z i JM First Class -l>- South-East .

. 35 Ms. Swati Malik s s JM First Class (N1 Act) Westl—*

Saket
THC

as Mr. Ankit Garg JM First Class New DelhiG3 A Pl-IC
Anmol Nohria JM First Class C North-EastNP KKD

37 MT.

l 38)) Ms. Mariya ‘, JM First Class (Mahila Court) Central ‘l\J THC)

39 Mr. Kawal Singh
JM First Class (NI Act) Digital 4

Court
. South-West Dwarka

40 Mr. Rohit Kumar s JM First Class J North-i> Rohini

4l Mr. Raj Kutnar Singh JM First Class _i Central ‘U1 "rat:
( 42_, Ms. Seema Meenas JCM First Class (NI Act) ‘Z -I>~ South-East t Saket

C43 Mr. Sachin A JM First Class C ‘K EastUJ KKD

i44‘Ms. Surbhi Shanna
F. _ A . . iJM nst Class (NI ct)D1g1tal s 2 Northwest

Court i
Rohini

145 . Ms. Aastha Shanna JM First Class (NI Act) i 3 South-East A Saket
__ _ l _ _ ‘_

.4s_ Ms. Vansttika Mehta g JM First Class (N1 Act) g t 4_‘ New Dell1i_ PHC
‘C47 i MS- Raiiisha Sidana JM First Class (NI Act) 6 Z Central i TI-CIC

48 . Mr. Abhay Choudhary
JM First Class (NI Act) Digital 1 West

Court s i _ 7
THC

.49 Ms. Kanika Handa 7 JM First Class (NlAct) _4 Y South-E.ast_ Saket

51~ Mr. Mayank Singhal
JM First Class (Digital Traffic ‘ .w ts Court) South est Dwark

_i Ms. Surabhi Rastogi i JM First Class (NI Act) l 1 iSouth-West_ Dwarlta
El

(52 Ms Viduslu Garg
JM First Class (Digital Traffic New Delhi

s Court)
PHC

53 Ms. Nandini Shartna
JM First Class (NI Act) Digital 9 \ Southwest s

_ Court _
Dwarka

54 Ms. Pooja Suhag
JM First Class (NI Act) Digital 1 r CemrB1

Z Court g s M s _
THC

55 Ms. Nishtha Mehtani
JM First Class (NI Act) Digital 3 New Delhi

C0l.lI‘il 1 .
PHC

56) Shubhangi Aggarwal .IM First Class (NI Act) A _7 South West DwarkEl

sag
i

Urvi Gupta

Ms -
*5? . Danveer .lM First Class (NI Act) 4 Central s THC

Ms 1.iM First Class (N1 Act) Central t THC

59 Ms Pooja Kumari
JM First Class (NI Act) Digital 2 South s

Court Z \
Saket

l 60%‘ Ms 0 Anugya Chauhan Relievirlg JMFC/Civil Judge s it Central THC

I61 ‘ Ms. Neha Jarwal Relieving .IMFClCivsil Judge Y Shaliclara t s KKD

s 62 ‘Ms. Sonica Meena s J Com s s - A
JM First Class (NI Act) Digital 2 \ South West Dwarka

63 (Mr

e.-_.i___ ____

Sandeep RelievingJMFC/Civilludge is ‘ East KKD
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